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from the Angsnwadi Women Workers Asso-
ciation recently; 

(b) if so, the details of the demand; and 

(c) the action being taken/proposed to 
be taken by the Government on these de-
mands? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR AND MINISTER 
OFSTATEINTHEMINISTRYOFWELFARE 
(SHRI RAMJI LAL SUMAN): (a) and (b). Th 
Akhil Bharatiya Anganwadi Kamgar Union 
and Akhil8haratiya Anganwadi Karamchari 
Sanyukta Sangharsh Samiti have given 
memorandum of demands to the Government 
mainly demanding the status of Government 
employees and increase in honorarium of 
anganwadi workers and helpers. 

(c) Government is unable to accept the 
demand for giving the statuS"of government 
employees to Anganwadi Workers and 
helpers as it will be against the principle of 
the Integrated Child Development Services 
Scheme which ;s based on voluntary and 
community participation of village women 
who work on part-time (4 1/2 hours daily) 
basis as voluntary workers selected from the 
local community. As regard revision of 
honorarium of the Workers and Helpers the 
matter is receiving the Government's utmost 
attention. 

Progress made Under Integrated Child 
Development Scheme 

335. SHAr B. OEVAAAJAN: Will the 
PRIME MINISTER be pleased to state: 

I (a) whether the Union Government 
have conducted any State-wise survey re-
garding the progress made undar the Inte-
grated Child Development Scheme in the 
country during the last three years; year-
wise; 

(b) jf so, the number of children and 
mothers receiving supplementary nutrition 
and children attending pre-school education 
benefited under the Scheme during the said 
period, State-wise; and 

(c) the amount spent by way of raising 
the nutrition status. enhancingtheawareness 
of mothers and improving the immunisation 
coverage of children and mothers in the 
rural, tribal, drought and flood-prone areas 
during the last three years, year-wise? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR AND MINISTER 
OF STATE INTHE MINISTRYOFWELFARE 
(SHRI RAMJI LAL SUMAN): (a) The Inte-
grated Child Development Services (ICDS) 
Scheme is studied extensively time to time. 
This Department has got studies conducted 
on different aspects of ICOS in various States 
through research institutions and Universi-
ties as below:-

Year of Survey No. of studies conducted 

1 2 

1987-88 8 

1988-89 12 

1989-90 4 

In addition, the National Institute of Pub-
lic Coop~ration and Child Development, a 
technical arm of this Department, has un-
dertaken a study on 41CDS projects located 
in Bihar, Haryana, Madhya Pradesh, Uttar 
Pradesh and Rajasthan during 1990-91. 

Further, during the last 3 years, Central 
Technical Committee, (at AIIMS) New Delhi, 
monitoring the health and nutrition compo-
nent of ICDS, has conducted various surveys 
in different parts of the country as below:-
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loring of ICDS Schema I 
• State level and Project 

allevel this is done In the 
basi of data receiv d 
II as State authorities. 

~...., ."",~.y.illOn component is monitored 
1~t\n"'"SIICommittee. Stat -wis 

o 31.12.90 regarding th 
""""II'Ir~~ and mothers receiving 

SWt:~iil'f'r'tjttnt;ary nutrition and children at-
~n'MlalOf.sdW:)OI.Mjucation underthe ICDS 

ed as Statement·1. 

ICDS Scheme, project 
block level and on n 

average nearly 100 Anganwadis &re sanc-
tioned In ono ICDS Project In Rural areas 
and Urban stum . In tribal areas the average 
Is nearly 50 Anganwadis in an ICDS project. 
Nearly 890/0 ICDS projects aro sanctioned in 
rural and tribal areas. These areas have 
higher concentration of Scheduled Caste 
population and people living below the pov-
erty line. 

Statement-II indicating the State-wise 
mount sp nt on ICDS Scheme (other than 
upplementary nutrition a the same I borne 

by the State Governments) during the last 
thra year is attached. 

Statement-III indicating the expenditure 
incurred on immuni ation, by the Ministry of 
Health and Family Welfare during the period 
is attached. 

Government of India provides nutrit ion 
support in cash and kind to the Stat Gov-
ernments and Union Territories. The detnils 
of uch assistance ar given in Statement~ IV . 
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